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HARYANA VIDHAN SABHA SECRETARIAT
Notification
The 6th March, 2021
No. 09-HLA of 2021/15/4791.— The Haryana Short Titles Amendment Bill, 2021, is
hereby published for general information under proviso to Rule 128 of the Rules of Procedure
and Conduct of Businessin the Haryana L egidative Assembly :—
Bill No. 09-HLA of 2021
THE HARYANA SHORT TITLES AMENDMENT BILL, 2021
A
BiLL
to amend the short titles of Punjab Act and East Punjab Act as applicable to the State of
Haryana.

Be it enacted by the Legidature of the State of Haryana in the Seventy-second Y ear of the
Republic of India as follows.—

1. This Act may be called the Haryana Short Titles Amendment Act, 2021.

2. In this Act, unless the context otherwise requires,-

(@  “Punjab Act” and “East Punjab Act” mean the Act enacted by a competent
legislature or other competent authority before the 1st November, 1966 for the
State of Punjab or the East Punjab, as the case may be and as are applicable to the
State of Haryana on the commencement of this Act;

(b)  “Schedule” means the Schedul e appended to this Act.

3. In the short title of each of the Punjab Acts and East Punjab Acts specified in column 2 of
the Schedule, for the word “Punjab” and “East Punjab”, the word “Haryana’ shall be, and shall
be deemed to have been substituted with effect from the 1st November, 1966.

4. Notwithstanding the amendment of short titles of Punjab Acts specified in column 2 of the
Schedule by section 3, the citation of the Acts by reference to the number and year respectively
specified in column 3 of the Schedule against those Acts shall stand unmodified.

5. Unless the context otherwise requires, any reference to the short title of the Punjab Act
specified in the Schedule, in any rules, regulations, bye-laws, schemes, notifications or orders or
in any other instrument made or issued under the said Punjab Act, shall be construed as a
reference to the short title of the said Punjab Act as amended by this Act.
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SCHEDULE

Sr. Name of the Act Act number and Year
No.
1. The Punjab Laws Act, 1872 Punjab Act 4 of 1872
2. The Punjab District Boards Act, 1883 Punjab Act 20 of 1883
3. The Punjab Tenancy Act, 1887 Punjab Act 16 of 1887
4, The Punjab Land Revenue Act, 1887 Punjab Act 17 of 1887
5. The Punjab Courts (Supplementing) Act, 1918 Punjab Act 9 of 1919
6. The Punjab General Clauses Act, 1898 Punjab Act | of 1898
7. The Punjab Riverain Boundaries Act, 1899 Punjab Act 1 of 1899
8. The Punjab Land Preservation Act, 1900 Punjab Act 2 of 1900
9. The Punjab Minor Canals Act, 1905 Punjab Act 3 of 1905
10. The Colonization of Government Lands (Punjab) Act, 1912 Punjab Act 5 of 1912
11. The Punjab Pre-emption Act, 1913 Punjab Act 1 of 1913
12. The Redemption of Mortgages (Punjab) Act, 1913 Punjab Act 2 of 1913
13. The Punjab Forest (Sale of Timber) Act, 1913 Punjab Act 3 of 1913
14. The Punjab Excise Act, 1914 Punjab Act 1 of 1914
15. The Punjab Fisheries Act, 1914 Punjab Act 2 of 1914
16. The Punjab Military Transport Act, 1916 Punjab Act 1 of 1916
17. The Punjab Medical Registration Act, 1916 Punjab Act 2 of 1916
18. The Punjab Courts Act, 1918 Punjab Act 6 of 1918
19. The Punjab Juvenile Smoking Act, 1918 Punjab Act 7 of 1918
20. The Punjab Village and Small Towns Patrol Act, 1918 Punjab Act 8 of 1918
21. The Punjab Limitation (Custom) Act, 1920 Punjab Act 1 of 1920
22. The Punjab Custom (Power to Contest) Act, 1920 Punjab Act 2 of 1920
23. The Punjab Local Option Act, 1923 Punjab Act 5 of 1923
24. The Punjab Aerial Ropeways Act, 1926 Punjab Act V of 1926
25. The Punjab Borstal Act, 1926 Punjab Act XI of 1926
26. The Punjab District Boards (Tax Validating) Act, 1927 Punjab Act 111 of 1927
27. The Punjab Regulation of Accounts Act, 1930 Punjab Act | of 1930
28. The Punjab Registration Validating Act, 1930 Punjab Act 11 of 1930
29. The Punjab Nurses Registration Act, 1932 Punjab Act | of 1932
30. The Punjab Small Towns (Tax Validating) Act, 1934 Punjab Act 111 of 1934
31 The Punjab Municipal (Tax Validating) Act, 1934 Punjab Act IV of 1934
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32. The Punjab Relief of Indebtedness Act, 1934 Punjab Act VII of 1934

33. The Punjab State Aid to Industries Act, 1935 Punjab Act V of 1935

34. The Punjab Debtors Protection Act, 1936 Punjab Act 2 of 1936

35. The Punjab Copying Fees Act, 1936 Punjab Act 5 of 1936

36. The Punjab Registration of Money Lenders Act, 1938 Punjab Act 3 of 1938

37. The Punjab Restitution of Mortgaged Lands Act, 1938 Punjab Act 4 of 1938

38. The Punjab Debtors' Protection (Amendment) Act, 1938 Punjab Act IX of 1938

39. The Punjab Legislative Assembly (Offices) Act, 1939 Punjab Act 7 of 1939

40. The Punjab Jagirs Act, 1941 Punjab Act V of 1941

41. The Punjab Suppression of Indecent Advertisements Act, 1941 Punjab Act 7 of 1941

42. The Punjab Urban Immovable Property Tax (Validation of Lists) Act, Punjab Act V of 1943
1943

43. The East Punjab Local Authorities (Restriction of Functions) Act, 1947 East Punjab Act 9 of 1947

44, The East Punjab Armed Band (Arrest and Detention) Act, 1947 East Punjab Act 11 of 1947

45, The East Punjab Extension of Limitation Act, 1947 East Punjab Act XVI of

1947

46. The East Punjab Refugees Rehabilitation (Loans and Grant) Act, 1948 East Punjab Act 2 of 1948

47. The East Punjab Refugees (Registration of Claims) Act, 1948 East Punjab Act 8 of 1948

48. The East Punjab Molasses (Control) Act, 1948 East Punjab Act X1 of 1948

49, The East Punjab Refugees (Registration of Land Claims) Act, 1948 East Punjab Act XI1 of 1948

50. The East Punjab (Exchange of Prisoners) Act, 1948 East Punjab Act 13 of 1948

51. The East Punjab (Removal of Religious and Socia Disabilities) East Punjab Act 16 of 1948
Act, 1948

52. The East Punjab Factories (Control of Dismantling) Act, 1948 East Punjab Act 20 of 1948

53. The East Punjab War Awards Act, 1948 East Punjab Act 22 of 1948

54, The East Punjab Cotton (Statistics) Act, 1948 East Punjab Act 23 of 1948

55. The East Punjab Enumeration of Dwellings Act, 1948 East Punjab Act 24 of 1948

56. The East Punjab Special Tribunal (Continuance) Act, 1948 East Punjab Act 29 of 1948

57. The East Punjab Refugees Rehabilitation (Buildings and Building Sites) East Punjab Act 42 of 1948
Act, 1948

58. The East Punjab Refugees Rehabilitation (House Building Loans) Act, East Punjab Act 43 of 1948
1948

59. The Punjab Livestock and Birds Diseases Act, 1948 Punjab Act 47 of 1948

60. The East Punjab Holdings (Consolidation and Prevention of East Punjab Act 50 of 1948

Fragmentation) Act, 1948
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61. The East Punjab Control of Bricks Supplies Act, 1949 East Punjab Act | of 1949
62. The East Punjab Conservation of Fire Wood Supplies Act, 1949 East Punjab Act Il of 1949
63. The East Punjab Agricultural Pests Diseases and Noxious Weeds East Punjab Act 4 of 1949
Act, 1949
64. The East Punjab Damaged Areas Act, 1949 East Punjab Act 10 of 1949
65. The East Punjab Conservation of Manures Act, 1949 East Punjab Act 15 of 1949
66. The East Punjab Improved Seeds and Seedlings Act, 1949 East Punjab Act 19 of 1949
67. The East Punjab Drugs (Control) Act, 1949 East Punjab Act 30 of 1949
68. The East Punjab Displaced Persons (Land Resettlement) Act, 1949 East Punjab Act 36 of 1949
69. The East Punjab Utilization of Lands Act, 1949 East Punjab Act 38 of 1949
70. The Punjab Merged States (Laws) Act, 1950 Punjab Act 5 of 1950
71. The Punjab Abolition of Villages Cess (Kuri Kamini) Act, 1950 Punjab Act 6 of 1950
72. The Punjab Special Tribunal (Change of Composition) Act, 1950 Punjab Act 10 of 1950
73. The Punjab Local Authorities Census Expenses Contribution Act, 1950 Punjab Act 19 of 1950
74. The Punjab Forward Contracts Tax Act, 1951 Punjab Act 7 of 1951
75. The Punjab Development of Damaged Areas Act, 1951 Punjab Act 10 of 1951
76. The Punjab Cinema (Regulation) Act, 1952 Punjab Act 11 of 1952
77. The Punjab New Capital (Periphery) Control Act, 1952 Punjab Act 1 of 1953
78. The Punjab Occupancy Tenants (Vesting of Proprietary Rights) Punjab Act 8 of 1953
Act, 1952
79. The Punjab Abolition of AlaMalikiyat and Talukdari Rights Act, 1952 Punjab Act I1X of 1953
80. The Punjab Security of Land Tenures Act, 1953 Punjab Act 10 of 1953
81. The Punjab Security of the State Act, 1953 Punjab Act 12 of 1953
82. The Punjab Silkworm Seed Control Act, 1953 Punjab Act 17 of 1953
83. The Punjab Sikh Gurudwaras Board (Transitional Provisions) Act, 1953 | Punjab Act 25 of 1953
84. The Punjab Local Authorities Laws (Exercise of Powers) Act, 1953 Punjab Act 34 of 1953
85. The Punjab Sugarcane (Regulation of Purchase and Supply) Act, 1953 Punjab Act 40 of 1953
86. The Punjab Livestock Improvement Act, 1953 Punjab Act 47 of 1953
87. The Punjab Vaccination Act, 1953 Punjab Act 49 of 1953
88. The Punjab Entertainments Tax (Cinematograph Shows) Act, 1954 Punjab Act 8 of 1954
89. The Punjab State Tubewell Act, 1954 Punjab Act 21 of 1954
90. The Punjab Departmental Enquiries (Powers) Act, 1955 Punjab Act 8 of 1955
91. The Punjab Entertainments Duty Act, 1955 Punjab Act 16 of 1955
92. The Punjab District Boards (Tax Validating) Act, 1955 Punjab Act 27 of 1955
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93. The Punjab Land Revenue (Special Assessments) Act, 1955 Punjab Act 6 of 1956
94, The Punjab Industrial Housing Act, 1956 Punjab Act 16 of 1956
95. The Punjab Municipal (Tax Validating) Act, 1956 Punjab Act 34 of 1956
96. The Punjab Instruments (Control of Noises) Act, 1956 Punjab Act 36 of 1956
97. The Punjab Special Powers (Press) Act, 1956 Punjab Act 38 of 1956
98. The Punjab Khadi and Village Industries Board Act, 1955 Punjab Act 40 of 1956
99. The Punjab Bhudan Y agna Act, 1955 Punjab Act 45 of 1956
100. The Punjab Laws (Extension No. 1) Act, 1957 Punjab Act 5 of 1957
101. The Punjab Consolidation of Land Proceedings (Validation) Act, 1957 Punjab Act 6 of 1957
102. The Punjab Laws (Extension No. 2) Act, 1957 Punjab Act 7 of 1957
103. The Industrial Disputes (Amendment and Miscellaneous Punjab Act 9 of 1957
Provisions)(Punjab Amendment) Act, 1957
104. The Punjab Backward Classes (Grant of Loans) Act, 1957 Punjab Act 17 of 1957
105. The Punjab Court of Wards (Validation of Exercise of Powers) Act, 1957 | Punjab Act 18 of 1957
106. The Punjab Laws (Extension No.3) Act, 1957 Punjab Act 23 of 1957
107. The Punjab Laws (Application) Act, 1957 Punjab Act 33 of 1957
108. The Punjab Court Laws (Extension) Act, 1957 Punjab Act 38 of 1957
109. The Punjab Resumption of Jagirs Act, 1957 Punjab Act 39 of 1957
110. The Punjab State L egislature (Vacation of Seats) Act, 1957 Punjab Act 41 of 1957
111 The Punjab Warehouses Act, 1957 Punjab Act 2 of 1958
112. The Punjab Textiles and Sugar (Existing Stocks) Purchase Tax and Punjab Act 8 of 1958
Miscellaneous Provisions Act, 1958
113. The Punjab Electricity (Duty) Act, 1958 Punjab Act 10 of 1958
114. | The Punjab Distressed Persons (Facilities for Loans) Act, 1958 Punjab Act 11 of 1958
115. The Punjab Shops and Commercial Establishments Act, 1958 Punjab Act 15 of 1958
116. | ThePunjab Laws (Extension No. 4) Act, 1958 Punjab Act 18 of 1958
117. The Punjab Weights and Measures (Enforcement) Act, 1958 Punjab Act 22 of 1958
118. The Punjab Laws (Extension No. 5) Act, 1958 Punjab Act 30 of 1958
119. The Punjab Laws (Extension No. 6) Act, 1959 Punjab Act 5 of 1959
120. | The Punjab Reclamation of Land Act, 1959 Punjab Act 21 of 1959
121. The Punjab Local Authorities (Aided Schools) Act, 1959 Punjab Act 22 of 1959
122. The Punjab Cooperative Sugar Mills (Further Extension of Tenure of Punjab Act 27 of 1959
Boards) Act, 1959
123. The Punjab New Mandi Townships (Development and Regulation) Punjab Act 2 of 1960
Act, 1960
124. The Punjab Registration Validating Act, 1960 Punjab Act 8 of 1960
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125. | The Punjab Repealing Act, 1960 Punjab Act 16 of 1960
126. The Punjab Laws (Extension NO. 7) Act, 1960 Punjab Act 23 of 1960
127. The Punjab Non-Trading Companies Act, 1960 Punjab Act 25 of 1960
128. The Punjab Land Revenue (Additional Surcharge) Act, 1960 Punjab Act 38 of 1960
129. The Punjab Primary Education Act, 1960 Punjab Act 39 of 1960
130. The Punjab Laws (Extension No. 8) Act, 1960 Punjab Act 41 of 1960
131. The Punjab Laws (Extension No. 9) Act, 1960 Punjab Act 43 of 1960
132. The Punjab Money Lending and Debtors Protection Laws (Extension and | Punjab Act 44 of 1960
Amendment) Act, 1960
133. The Punjab Compulsory Service Act, 1961 Punjab Act 5 of 1961
134, The Punjab Laws (Extension No. 10) Act, 1961 Punjab Act 8 of 1961
135. The Punjab Fruit Nurseries Act, 1961 Punjab Act 13 of 1961
136. | ThePunjab Abolition of Village Cess (Malba) Act, 1961 Punjab Act 17 of 1961
137. The Punjab Village Common Lands (Regulation) Act, 1961 Punjab Act 18 of 1961
138. The Punjab Slum Areas (Improvement and Clearance) Act, 1961 Punjab Act 24 of 1961
139. The Punjab Repealing Act, 1961 Punjab Act 31 of 1961
140. The Punjab Land Revenue Specia Assessment (Exemption) Act, 1962 Punjab Act 7 of 1962
141. The Punjab Laws (Extension No.11) Act, 1962 Punjab Act 18 of 1962
142. The Punjab Temporary Taxation Act, 1962 Punjab Act 19 of 1962
143. The Punjab Passengers and Goods Taxation (Amendment and Punjab Act 9 of 1963
Miscellaneous Provisions) Act, 1963
144. | The Punjab Land Improvement Schemes Act, 1963 Punjab Act 23 of 1963
145. The Punjab Gift Goods (Unlawful Possession) Act, 1963 Punjab Act 24 of 1963
146. The Punjab Thur and Sem Lands (Reclamation) Act, 1963 Punjab Act 25 of 1963
147. The Punjab Scheduled Roads and Controlled Areas Restriction of Punjab Act 41 of 1963
Unregulated Development Act, 1963
148. The Punjab Ayurvedic and Unani Practitioners Act, 1963 Punjab Act 42 of 1963
149. The Punjab Dramatic Performances Act, 1964 Punjab Act 10 of 1964
150. The Punjab Ancient and Historical Monuments and Archaeological Sites | Punjab Act 20 of 1964
and Remains Act, 1964
151. The Punjab Separation of Judicial and Executive Functions Act, 1964 Punjab Act 25 of 1964
152. The Punjab Industrial Establishments (National and Festival Holidays Punjab Act 14 of 1965
and Casual and Sick leave) Act, 1965
153. The Punjab Homoeopathic Practitioners Act, 1965 Punjab Act 16 of 1965
154. The Punjab Labour Welfare Fund Act, 1965 Punjab Act 17 of 1965
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STATEMENT OF OBJECTS AND REASONS

The State of Haryana came into existence after a long drawn struggle of people of Haryana. The people of
Haryana have always taken immense pride in their unique identity, both cultural and linguistic. However, despite
lapse of more than five decades, the laws applicable to the State of Haryana (hereinafter referred to as
“Haryana Acts’) still carry word “Punjab” and “East Punjab” in short titles. The existence of the word “Punjab” and
“East Punjab” in the laws applicable to the State of Haryana, in a cursory reading, create confusion amongst masses at
root level with regard to application of such laws on the State of Haryana. The State is bound to secure a social order
for the promotion of the welfare of the people by securing and protecting their rights by informing them precisely that
the Punjab Acts as applicable in the State relates to the State of Haryana. Therefore, for better understanding of the
applicability of the laws in the State of Haryana which instead carry the word ‘ Punjab’ and ‘ East Punjab’ in the short
title, there is pressing need that “Punjab Acts’ and “East Punjab Acts’ should be amended to “Haryana Acts’. This
will eliminate confusion and further instill a sense of pride and self-determination amongst people of Haryana that
laws applicable to the State of Haryana are known by the name of their State. It will be a tribute to the struggle
undertaken by the people of the State for establishing their separate State and identity.

Hence the Bill.
KANWAR PAL,
Parliamentary Affairs Minister, Haryana.
Chandigarh: R. K. NANDAL,

The 6th March, 2021. Secretary.
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IR

PHH s &1 AW fSfere e qr ad
e
1. gorre fafer srferfrm, 1872 1872 BT USTd ARIH 4
2. gorre fTetr 9r$ srfafeH, 1883 1883 BT GolTd AAFTIA 20
3. Gl e ST, 1887 1887 T USITd AfAfad 16
4, TSI oI 3Tt 1887 1887 I Uuld AfFH 17
5. GSITd AT (3TYRe) M, 1918 1919 &1 GoId ARIH 9
6. IS A oS IR, 1898 1898 P UG I 1
7. USITd 4T I AT MfSfEE, 1899 1899 BT YoITd AfATTH 1
8. TSI J—aRReToT AT, 1900 1900 HT YSTTd AfFH 2
9. GolTd g e AfAfaH, 1905 1905 T UGITd AfAfaH 3
10. RGN YA Iufaed (UsTe) sriafas, 1912 1912 BT YoTg A4 5
11. GO YT ST, 1913 1913 BT GSITg JAfAFIH 1
12. Feh—Arad (4oTrd) srfafeH, 1913 1913 BT GoTd AfAfaH 2
13, IS a9 (SARCT dAds! B Tdehl) TS, 1913 1913 BT USTd JARIH 3
14. TOTTE IMEHRI SIS, 1914 1914 BT ToTd AfAIH 1
15. YoTTe A &3 Irfaf e, 1914 1914 &1 GoTd AfRAFTIH 2
16. golg A ulRasd T, 1916 1916 P YT JARATIH 1
17. gorrd fafdcar goliasor iff™, 1916 1916 &1 GolTd AfRAIA 2
18. TSI =Ty e, 1918 1918 HT ToTd AIH 6
19. GSTTe fhelR ggur =4, 1918 1918 T UolTd AfAfad 7
20. UG UH AT oY TR T ST, 1918 1918 BT USTE MR 8
21. gore gR™AT (Bfe) Mf&=am, 1920 1920 &1 GoId A=A 1
22. GoTTg Wwfe (Ufddre &-= @ i) sifaf=H, 1920 1920 HT UST9 JEAIH 2
23. IS R fadmed rfdf s, 1923 1923 BT Yold ARIH 5
24, USTTd TR Io9] AN STSIfIaH, 1926 1926 PI U9 AT V
25. Torre feiRa=< 3rfafam, 1926 1926 BT UoTd A=A X
26. Yorre RTetr ars (x fafdmr=aawon) erfarfaes, 1927 1927 BT GoTd AR 111
27. TSI orer fafaae erfafaH, 1930 1930 &1 GoId AR |
28. goTTd TR IRRUT fafdmm=aavor orferf=H, 1930 1930 &1 Yoid 3rffaH |
29. gotrg RIS IR Ipvor rferfea, 1932 1932 HT UoTe e |
30. YoIg oY TR (R fafemr=gaxon)  rfafm, 1934 1934 &1 USird AfAferaE 111
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31. GSId TRUT T (Bx fafermr=gason) 1™, 1934 1934 &1 GoI9 ARIH IV

32. GSId HolaN] HERIar eI+, 1934 1934 BT YoIrd AfRFH VI

33. IS e ISI—HBIIT M4, 1935 1935 &1 USTE 3ffAF=H V

34, goiTg ol GRefor AfAfrH, 1936 1936 T UGITd AfAfIH 2

35. ST UfaforfUeavor g g, 1936 1936 HI YITd AT 5

36. GSITd ATEHR—USIDHRY JARIH, 1938 1938 T UoId AfAfTIH 3

37. ToITg defdd YA gcaenae A, 1938 1938 T UG AfAFIH 4

38, gorre ol wRefor (Fene) rffaH, 1938 1938 BT GoTd MfATH IX

39. YOI faem= T (4s) ST+, 1939 1939 &1 USId JARIH 7

40. 9o SR SAferfae, 1941 1941 BT U9 AfAfTH V

41, g JAferee faemos <He srfaferaE, 1941 1941 T UoId AfAFRE 7

42. GSITd TR 3rdel AHfed B (AT fafeHm=ren o) 1943 BT USId ARAIH V
e, 1943

43, TdT USRI UTIdR0T (a—dwem) srfafrm, 1047 1947 &1 QAT YT ITAFraH 9

44. Al UoTe 9 & (FRUanT qor FRe) - S1fSirE, 1947 1947 T YdT ST SFER=H 11

45, adt gorre g favaror sifafas, 1947 1947 &I gdi UoTd AfAFRE XVI

46. qdl uotre eRomefl ga (@il T argar) AffRm, 1948 1948 T Ydi doirg AfAfm 2

47. qdl goire IRvmRfT (STaT USiieRoT) SAfAFIH, 1948 1948 BT JdT USTd AR 8

48. adt goire RT (Frawron) «ifdfrad, 1948 1948 T YdT doTd =M XI

49, Tdt gorre eRomeft (A STaT UoiieRon) SIS, 1948 1948 BT gdT doTd fAfrH Xl

50. Al IS (@1 SMEH—YST) ARE, 1948 1948 T YdT ST STERH 13

51. wdil uore (@i der amifie FErgdeil &1 g ARE, | 1048 BT YAl doie AR 16
1948

52, TdT UST HRAEMT (AEvsaror =) e, 1948 1948 &T QAT YT STAFIH 20

53. df 4oe g GREHR M, 1948 1948 BT gdT UoTd AfAfRM 22

54. dt USIe HuTd (3MTehsT) AIRE, 1948 1948 &I gdl UoTd AfAfRH 23

55. Al IS 9IS URATOET ST, 1948 1948 &1 YdI UoITd I 24

56. adt goire faRiy arfereRor (WeerT) Siffrm, 1048 1948 &1 gdT doTe Irfrfrae 29

57. qdt goie IRomeft gAate (Wad e 9ad ee) JAfAfIH, 1948 | 1948 HT YAl ST SR 42

58. qdt goire IRvmeft gHate (T8 fior son) s, 1948 1948 BT JdT USTd SR 43

50. TSI IYE dT Uell JNT SifeA, 19048 1948 T UGG IAMAFRIH 47

60. At IS I (Thaal TT WUSHRUT ABATH) AMFTIH, 1948 | 1948 BT YdT UoTd SFRM 50

61. Tdi USTe S 3Mmyfel FRIFT rfafaH, 1949 1949 T YET USTTE ST |

62. TdT USTE SEH JAMYfT HReET A1, 1949 1949 T Ydl Ui st ||
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63. qdt USIe T ARIbIe /T AT ISR BTH—urd ST, 1949 BT JdT USTd ARARA 4
1949

64. adt g efoRRd &5 IffRE, 1949 1949 HT YdT UoTd fRFRM 10

65. Tdf USIe @Ie )T AT, 1949 1949 HT YdT ST SfefRM 15

66. AT USIe I T AT IAPHR AR, 1949 1949 &1 QAT YoTe ITfIFaq 19

67. adt goire Sffd (FriEn) sifdfraH, 1949 1949 &I gdf doid AfAFRH 30

68. Tdt gorre favenfud eafad (qf gaata) s, 1949 1949 P YdT Ut JfRM 36

69. Tdi Uoie g SUANT AfAfRA, 1949 1949 &1 QAT UoTe I 38

70. Yol faertda Irsg (fafer) sraf=raH, 1950 1950 P UId JEATIH 5

71, TSITg U9 SYGR IcATa (G0 HIFAT) rferfas, 1950 1950 &1 GSId AIH 6

72. Torrg ARy SrfdraRor (AR uRad) 1fafam, 1950 1950 BT GoTTd ARAFTIH 10

73. YT AT YTRIHRUT STl &3 3{erar  STef+H, 1950 1950 T USId JARIH 19

74. GSITe 3T fAaTd BRI, 1951 1951 HI Yolg A4 7

75. Uorg aferd e e e, 1951 1951 T UoTd AfRA=H 10

76. Yord R (ffraes) sifafeaH, 1952 1952 &1 GoTd ARATIH 11

77. qotrg A <rotar (TR frreror srferfaes, 1952 1953 &1 GolTd AFRATIH 1

78, GOTTg ST M) (Arufedsd R & fAfdd &= 1953 &1 GoTd ARIH 8
JASIH, 1952

79. GSITe ATl HeAlhdd oI dlegfbaR] ARBRI Bl AT 1953 BT UG ffAfaH 1X
AR, 1952

80. GoITd i gReT SrfafgH, 1953 1953 BT YoITg JARIH 10

81. U M GREAT A1, 1953 1953 BT USTE AfAFRH 12

82. UG NITH dlel gl fHa=or J1fdf=rad, 1953 1953 &1 Goitd Irffas 17

83. IoTd R ORI dle (SRR Iua=) S1f=aH, 1953 1953 &1 Gold AfRATIA 24

84. GO R UTfra Ry fafer (wrfaeat &1 wam) orfSfram, 1953 | 1953 @7 UoTe STfifee 34

85. UG T (6 T myfet fafrmm) rfdfrm, 1953 1953 &1 Gold ARIH 40

86. UoTTd Ige geR AT, 1953 1953 BT USlTg JARIH 47

87. GoTd it ST, 1953 1953 I YolTd AMRIH 49

88. Uolg ARG &R (RIHCSHTS uee) orfdfem, 1954 1954 &1 GoId ARIH 8

89. GSTTd RT9g Ay ST, 1954 1954 T USITd AT 21

90. Yo fawrfia <ta (wrfaaa) erfarf=aH, 1955 1955 B Told TRIfIH 8

1. GSITg ARSI Yo ST, 1955 1955 I UGId AT 16

92. GO f7etr a1 (@R fafemm=rawo) srfdrfm, 1955 1955 BT GoTd A 27

93. TSI —ITord (AR fFeiiRon) srferfrE, 1955 1956 &1 GoTd ARATIA 6
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4. Gore 3irenfires smarad rfdfeH, 1956 1956 &1 GolTd ARIH 16
95. Told TRYTTTT (R fafers=renon) rferf=aH, 1956 1956 P UoTd ARTIH 34
96. GO qrer (3R fResron) srfef=raH, 1956 1956 HT ToTd A 36
07. gorg faery wifaa (<) <rfdfeem, 1956 1956 &1 GoITd ARIIH 38
98. goTTd @ral JTHET a1 1fdf e, 1955 1956 BT ToTd JAEIH 40
99. TSI Y—a I<l AfEfE, 1955 1956 DI olTd JAMRIH 45
100. Yormg fafer (faeamor sw& 1) ifefam, 1957 1957 &1 GoId ARIH 5
101. goTTd g eriaedl (fafdmr=reon) arfdf e, 1957 1957 BT GoTd AfATIH 6
102. Yol fafe ([ARoT | 2) S7af=aH, 1957 1957 P USId JEAFIH 7
103. 3irenfires faare (Femem qorr fafqy Suew) (doTme ) 1957 BT GoTd AfSfraH 9
A, 1957
104. USITe fUeer 9 (Bl wiigph) STfaH, 1957 1957 BT GoTd AT\ 17
105. qoTTg ufadTed iferaRor (fdeal & AT @1 fafeHT=rayon) 1957 BT GoTd AfSfaH 18
A, 1957
106. Yol fafe (ARoT | 3) S7af=aH, 1957 1957 P USTd AAIH 23
107. gorreg fafer (empeRon) srfaferE, 1957 1957 HI UoTd A+ 33
108. gote fafer =amarera (foRaaRoer ) erfdrf=raH, 1957 1957 BT GoTd AEIH 38
109. USITg SIRTRT T gievr SR, 1957 1957 I Yollg JARIH 39
110. IS T faumaosd (Rerd Raddwon) srfafas, 1957 1957 &7 USITg NI 41
1. TSI HITSITR ST, 1957 1958 BT ToId JBIH 2
112. oI g Q1 A1 (fIemE WoeR) Hadh: AT UHivl Sud=l | 1958 &1 Gord I 8
3rfaf1, 1958
113. goTrg fagd (Foop) AfST1am, 1958 1958 T TUGITd JAfAFTIH 10
114. JoId HHCUw Afdd (ol Giaemg) A, 1958 1958 T USId JARIH 11
115. USITd GepTIa T arforode Ufis s+, 1957 1958 Pl UG ffAFTH 15
116. Yormg fafer (faearor sw&r 4) ifefam, 1958 1958 &1 Gold ARIH 18
117. U 91e QT A9 (Yac+) Srfaf+ o+, 1958 1958 HT UG JAETIH 22
118. Yo fafd (favaRer | 5) erfaf=aH, 1958 1958 &I UoTd AT 30
119. Yormg fafer (faearor ww&n 6) ifefram, 1959 1959 &1 GoId ARIIH 5
120. UoTg g SER ST, 1959 1959 BT USITd ARIIH 21
121. TSI I TfIaxoT (FeTradT Ui faermer) srfaf=as, 1959 1959 &1 GolTd A=A 22
122. old AEHR Al e (@1 driera rfaRad fawaro) 1959 &1 UoId AR\ 27
A, 1959
123. Uo7 HoS! R & (e ok faf =) erffem, 1960 | 1960 &1 Gt s 2
124. TSI SiienoT fafemr=ranor i, 1960 1960 BT GoITd ASTH 8
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125. Yod R tfef=raH, 1960 1960 &1 GSId ARIH 16
126. gotre fafer (faaRer |w=r 7) erfaf=raH, 1960 1960 &1 USITd ARIH 23
127. USId JTATYRT HURIT STafRE, 1960 1960 P USTd ARIIH 25
128. UITd J—Toied (srfariRa s1fermR) srferferam, 1960 1960 &1 GoId ARIH 38
129. USId UrifAes fRrer 1, 1960 1960 BT U ARIH 39
130 Yol fafe (FARoT | 8) S7a=1aH, 1960 1960 P GSITd JATIH 41
131. Yorrg fafer (faearor sw& 9) ifef=ram, 1960 1960 &1 GoITd ARIH 43
132. USTTg AIEhRI dm ol TReror fafer (fFaeaqmor qerm deie) 1960 P USITd AMRTIH 44
JAIH, 1960
133. Gorg 3rferard dar srfafm, 1961 1961 &1 GoId ARIIH 5
134. gote fafe (faaer |w=r 10) Srfef=ras, 1961 1961 &1 GoITd A=A 8
135, USlTd hel—UlERIely JARIIH, 1961 1961 T USId JARIH 13
136. USITd U ISR (HeldT) S 3TeIH, 1961 1961 HT UoTd ff=H 17
137. qoTrd ITH ST A (fafrase) sifef=aH, 1961 1961 P UoTd AfAIH 18
138. TSI T gl & (FER TAT Igerd) RE, 1961 1961 DI YoITg AT 24
139, Uore R i, 1961 1961 P USTd ARIH 31
140. U —Terd faRy iRt (gg) s, 1962 1962 T UGITd AfAfH 7
141. Yol fafe (IRor | 11) S1iS=gH, 1962 1962 P UoTd AEIH 18
142, TSI IR BRI A4, 1962 1962 P YoITd ARTH 19
143, GOTTg AT TAT AT BRI (FNe qAqT Yol Iua=]) 1963 &1 GoId ARIH 9
JAIH, 1963
144, UoTTd YA—GER hIA AR, 1963 1963 BT USTTE 3AfAFRIH 23
145. Yol IUBR A1 (A foeg @eom) 1S, 1963 1963 BT GolTd JARARIH 24
146. USIE 2R AT 949 YA (GUR) M, 1963 1963 DI USITg JARIH 25
147. ToTe ggfa wed an fafaa e fafa e fdwE | 1963 @1 doire siffE 41
AR, 1963
148. IS JAGaiad T YA efdbear Rl siferaH, 1963 1963 DI YSITg ATIH 42
149, GSIg ATCy Ueeid Irfafrad, 1964 1964 T USTTE ATAFRIH 10
150. USTTd U oI URETRIe SRS dT QRIS ordl der 1964 I U9 AfAFTH 20
AR AfATTH, 1964
151. TS RIS T BRIUTAD Fd JARHIT AT, 1964 1964 T USTE AfAFRIH 25
152. GoTrg el RImue=T (T 3R S 1adhrel TT MHRAG | 1965 BT UoTd AT 14
3R Y BT rfafaH, 1965
153. gorre grarel) fafeea sraarht sifefe, 1965 1965 &1 USTTd rfAfFTTH 16

154.

UoTe SIffe wearor A Srfafad, 1965

1965 BT GoiTd FfA=H 17
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Sl TAT HRUT B fqa=oy

BRUUT Y, BRATT & SRRV gRT fbU U o/ Aol & arq aRdd H smar| eRamon @
SATIRYT F B4 37U+ AiRfd oI IS, ﬁﬁmwﬁmmma@mﬁmlwﬁ
g g9rh | AT 31t W9 did 8 O & 9%, ‘s’ﬁmvnwﬁmﬁféﬁqws $H, S 91 gRarn
gffrm & wu # fAfds fear mar 2) & wferg 9@ # anft o) uore” dgor "ydt uoe” es) B SYANT B B |
BRIV IS ®I AR fafeRl 3§ "ooie” qem “gdl Uoid’ 3ea &1 8F, ARA™) diR UR Ue H, BRATN I W
U Al & AR @ Hag H S WR TR SR & 41 @as S BT © | I, I MREad w9
A R a0 gU P g # e or uerme sifafaw, sRamn & @efPT €, SHe if¥eRl @1 gRfea den
AR PRA U STAERY & $HedIo Pl 9e[dl o B AMINSID Rl BT GRS B & oy aed ¢ |
gafery, sRamn 57 # i, fo=e wférg 9m # deire” Jor "Ydi Uoe” e BT SUANT BIAT 8, B Slb <
AT B A1f2G | I& A<E DI AHAG BT TAT ATT BRATOM & SAAMRYT & 419 T AT A0 Bl
AT U1 SN b SRATN 5T BT AN QAT S96 AW ST ST 2 | I8 9T B SMEHRY §RT D
g ISY TAT Ygd dI AU & oY by U Fay &l sigisifer R |

31 I8 fagas |
DTS,
IIET BRI HA, AT |
ﬂ'U@TI—CSZ S]WOE%OW,
ot 6 AT, 2021. qferq |
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